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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  16848-16849/2017

ACT DIGITAL HOME ENTERTAINMENT PVT. LTD.           Appellant(s)

                                VERSUS

M/S. MASTER CHANNEL COMMUNITY NETWORK PVT. LTD.    Respondent(s)

(FOR ADMISSION)

Date : 03-11-2017 These appeals were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL

For Appellant(s) Mr. Vineet Bhagat, AOR
Mr. K.G.Bnhagat, Adv.
Ms. Archna Midha, Adv.
Ms. Radhika Gupta, Adv.

                   
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.
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